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(a) whether a number of oil fields were 
found and exploited at Sibsagar in Assam 
by tbe OJ) and Natura) Gas Commission 
durina the drilling operations in t 956; 

(b) if so, the reasons why the ONGe 
did not set up any related institution of 
national standing at Sibsagar : 

(c) whether tbe Indian Oil Corporation 
Ltd whicb started with refining of crude 
oil from Assam, set up aoy functional 
institution of All India importance in 
Assam; 

(d) if so, the details thereof; and 

(e} if Dot. tbe reasons therefor? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF PETROLEUM AND 
NA TURAL GAS (SHRI RAFIQUE 
ALAM): (a) and (b). ONGe startell 
gee-scientific surveys in various parts of 
Assam in 1957, drilling operations in 1 C)S 9 
and production operation in 1966. Since 
then. survey, drilling and production 
activities by ONGC in Assam are 
continuing 

ONGe has already decided to set up 
an institute of Bio-Technology and Geo-
Tectonic ~tudies (INBIGS) in Jorhal in 
Assam. 

Cc) and Cd). Two refineries of IOC 
located ·at Digboi and Guwabati are proce~· 
sine Assam crude oil The following staps 
have been taken to promote oil industry In 
Assam at natiar a1 level. 

(j'o rrnrle 0 srilladon unit at Gauhati 
Rennery bas been modernised in 
Dec .• 1986 at the cost of R'i 687 
crores to improve product pattern 
and reduce fuel and Joss. 

(it) Feasibil ty Report for modernisation 
of Digboi Refirery at an estimated 
COlt of RI. 172.07 crores is aliO 
under consideration of tbe Govern-
ment. 

(iii) The refineries at Digboi and 

Gauhati have well equipped labora-
tories for carrying out testing of 
refinery product st~ams. certifica-
tion of finished producH, monitor-
ing tbe quality of effluent discharge 
etc. 

(iv) The refineries at Digboi and 
Gaubati have well equipped 
training centres for impart~ng 

training to tbe employees in various 
fields of refining/operation manage-
ment. 

(e) Docs not arise. 

Linking of hydel projects and tbermal 
plants for producing cheaper 

Energy 

10318. SHRI THAMPAN THOMAS: 
Will t~e Minister of ENERGY be- pleased to 
state: 

(a) the cost of different types of electri-
city produced in India: 

(b) whether the mix of h)dro electric 
and thermal plants electriclty is cheaper; 

(c) if so. whelher there is any propo~81 
for linking hydro electric Rnd therm~t plants 
to produce cheaper energy under the Centra) 
Sector Scheme; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER IN THE 
MINISTRY OF ENERGY (SHRIMATI 
SUSHILA. ROHT AGJ) : (a) and (b). Based 
on the cost estimates of projects recently 
cleared by tbe Central Electr!cl ty A utbority 
and tbe information available for utilities for 
19~ 5·86 the average cost of ~eneratioD of 
electricity has been e!ttimated as follows :-

ThermaJ 

Hydel 

A, In 
1985·86 

Btu.d o. P,ojects 
r.ce"tly cleared 

(Paise per unit) 

44.05 
9.53 
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Electricity generated by atomic power plants 
was sold to State Electricity Board. at rates 
varying from 40.31 to 45.37 paise per unit 
on 1.1.1988. 

(c) and (d). Both hyde) and thermal 
proje.;ts are being taken up in the Central 
Sector, Power from Ccntral Sector projects 
is supplied in bulk to tbe State Electncity 
Boards at mutually agreed rates, 

[T,anslationl 

Supply of under welgbt cylinders io 
Roorkee Deoband and Hard"ar 

I03tQ, SHRI RAtvt SINGH: Will the 
MINISTER OF PETROLEU\i AND 
NATUR~L GAS be pleased to state: 

(a) whether gas conc;umers have conti-
nously been lodging complaints against gas 
agenCle'i in Roorkee, Deoband and Hardwar 
regarding lec;'I qUlntlty of gas in tbe 
cvlinders; 

(b) wb~lber less'!r q.Jdntlly of gas bas 
be.:n found ID cylinders dunng tbelr cb:cklOg 
10 Roorkee; 

(c) if so, tlle a.:tlon taken thereon; 

(d) whether complaints in this regard 
have been lodged against some gas agencies 
in Hardwar; and 

(e) If so, the outcome ()f the inquines 
concluded into the matter ? 

THE DEPUTY MINtS fER l~ THe 
MINISTRY OF PETROLEUM AND 
NATURAL GAS (SHRt RAFIQUE 
ALAM) : (a) No, Sir; 

(b) and (c). Some cylinder were reported 
to be undcr-wciaht on checking. Two 
employees of MIs. Roorkee Gas Service 
were taken into custody and subsequently 
released. on bail; 

(d) No, Sir; 

(e) Docs Dot arire in view of (d) abovo. 

[English] 

Spuriaas LPG RegDlotors 

*10320. SHRIMATI PRABHAWATl 
GUPTA: Will . the Minister of PETRO-
LEUM AND NATURAL GAS be pleased 
to state: 

(a) whether it is a fact that spurious 
LPG regulators are being sold In the market; 

(b) if so, the steps taken by the Govern-
ment to check the sale of luch regulators; 

Cc) the number of persons arrested and 
prosecuted in this regard; and 

(d) the steps taken by Government to 
W.Hn people against using spurious regula-
tors? 

THE DEPUTY MINISTER IN THB 
MI~I'jTRY OF PETROLEUM AND NATU-
RAL GAS (SHRI RAFJQUE ALAM): (a) 
The possibility of spurious LPG regulators 
beIng sold in the market by some unscru-
pulous elements cannot be ruled out; 

(b) It is obligatory for all manufacturers 
of LPG regulators to obtain prior approval 
from the Cbief Controller of ExplosiveS; 

(c) The details of any persona arrested 
and prosecuted in this regard are Dot main-
tained by the oil industry; 

(d) The consumers are advised by tho 
oil companies to make use of company-loan-
ed regulators only. 

Mopower iD Coal lDdia U.ired 

10321. SHRI BALASAHBB VIKHB 
PATIL: Will the Minister of ENERGY tao 
pleased to state : 

(a) whether there is surplus maDpower 
in the Coal India Limited; and 

(b) if so, the details thereof aDd the 
estimated cost of the surplus manpower poe 
dq? 




